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this project. The OECF (Japan) has also got an 

independent techno-economic appraisal of the 

project conducted recently and has fund the 

project to be acceptable for OECF (Japan) 

assistance. However, their decision to sanction 

loan assistance for this project  is awaiting the 

final investment approval of the Government 

of India/Government of National Capital 

Territory of Delhi to this project, which has 

been sought for. The OECE (Japan) has asked 

for this approval to be conveyed to them by 

mid-August, 1996, in order to be able to 

include  this project in their 1996-97 Loan 

Package. 

The estimated period for the completion of 

the project will be 10 years from the date of 

commencement. 

 

 

Setting up OF Food Processing Units 

555. SHRI IQBAL SINGH: WiU the Minister of 
FOOD PROCESSING-INDUSTRIES be 

pleased to state: 

(a) whether Government propose to set up new 
Food Processing Units in the country, 
particularly in Punjab; 
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(b) if so, the details thereof, State- 
wise; and 

(c) by when these units are likely to be 
set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI DILIP KUMAR RAY): 
(a) to (c) The Ministry of Food Processing 
Industries does not set any food processing 
industries directly in any State. Food Processing 
Industries except brewing and distillation of 
alcoholic beverages and those items reserved 
for the Small Scale Sector are delicensed and 
the entrepreneurs are only to file Industrieal 
Entrepreneur memoranda (lEM). However, 
approvals are granted in case of Industries 
where Industrial Licences are required or for 
100% EOUs or for Foreign Collaboration, etc. 

From August, 1991 to March, 1996, 3573 
Industrial Entrepreneur Memoranda envisaging 
an investment of over Rs. 43.429 crores 
involving an employment of 

5.93 lakh persons have been filed. The 
Statewise information is at statement (See 
below). During this period 287 lEMs involving 

investment of 3268 crores and employment of 
74,472 persons have been filed for setting up 
food processing industries in the State of 
Punjab. Out of these 24 projects have already 

been implemented involving an investment of 
Rs. 176 crores and employment of 11,842 

persons. 

Since liberalisation 815 perposals involving 
an investment of Rs. 11,418 crores and 

employment of 1.95 lakh persons have been 
approved by the Government. Statewise 

details of the proposals approved are at 
statement-II {See below). During the same 
period 18 approvals have been granted for 
setting up food processing industrties in 
Punjab, involving an investment of Rs. 528 
crores including a foreign investment of 228 

crores and employment of 27,848 persons. It 
generally takes 2-3 years for the units to be set 
up and start production. 

Statement-I 

State-Wise Summary of lEMs Filed upto March 96 

(Rupees in thousands) 
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Sutement-II 

Statement Details of Proposals Approved upto March 96 

 



223        Written Answers [RAJYA SABHA] to Questions       224 

 


